14.08 hrs.

Title: Introduction of the Deposit Insurance and Credit Guarantee Corporation (Amendment) Bill, 2000.
(Amendment of sections 2 and 16)

SHRI KIRIT SOMAIYA (MUMBAI NORTH EAST): Sir, | beg to move for leave to introduce a Bill further to amend the
Deposit Insurance and Credit Guarantee Corporation Act, 1961.

MR. CHAIRMAN: The question is:

"That leave be granted to introduce a Bill further to amend the Deposit Insurance and Credit Guarantee
Corporation Act, 1961. "

The motion was adopted.

*Published in the Gazette of India, Extraordinary, Part-ll, Section 2, dated 25.8.2000.

SHRI KIRIT SOMAIYA : Sir, | introduce the Bill.

MR. CHAIRMAN: This is not the way. When rule does not permit, you should not raise the matter.
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SHRI SURESH KURUP (KOTTAYAM): Sir, since morning | have been trying to raise this matter....(Interruptions)



